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(oil) No n!OOIDmendations arose out of 
tiUa meeting. particularly at the na-
ture which could be extended t.o the 
field level. 
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IIetugees rehab11ltaUon work In Tri-
para 

1079. SHRI DlN'EN BHATTA-
CHARYYA: Will the Minister of 

WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be 
pleased to state: 

(a) whether the Tripura Government 
has asked for Central assistance of 
Rs. 6 crores to complete the residual 
refugees rehabilitation works in Tri-
pura; 

(b) if so. whether tbe Centre has 
sanctioned that assistance; and 

(c) if not, the reasons for the re-
fusal thereof? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes. Sir. 

(b) and (c). As the displaced per-
sons settled in Tripura are deemed 
to be merged with the mainstream of 
general population of the State, the 
State Government were advised that 
any schemes intended to improve the 
economic conditiOn of the migrants 
and to generate employment potential 
etc. should appropriately be inclu-
ded in the State Plan to cater to the 
needs of welfare of all in the State in-
cluding the migrants. A proposal of 
the State Government to enhance the 
marriage grant/cremation grant was 
agreed to and regarding another pro-
posal to give additional loan to new 
migrants settled at Nalkata, it was 
suggested that the State Government 
may formulate a viable land reclama-
tion scheme w hicht on receipt, will be 
processed further either in this De-
partment or through the Ministry of 
Agriculture. 

Working ot indian Institute Of Ad-
vanced Studies, Simla 

1080. SHRI MOHINDER SINGH 
SAYIANWALA: Will the Minister 
of EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to state: 

(a) whether a Committee was ap-
pointed to go into the worklne: of the 
Indian Institute of Advanced Studies 
in Simla: 




